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Railway Minister that 1 feel the need for 
the re-organisation of the entire zonal 
system as it is prevailing today. I am 
loinl re- orsanise the whole thing. Why 
I should nesJect Rajasthan, J do not 
understand. Unfortunately, I do not 
have the figures here to rebut . the argu-
ment of the Hon. Member. Otherwise, 
1 would have shown that I have given 
almost the second best. the highest allot-
~ent this year, 1984.85. That does not 
show that I am neglecting Rajasthan. 
But when a Committee has been appoin-
ted-rightly or wrongly a Committee 
has been appointed-If they delaying 
certain things ..... . 

AN HON. MEMBER: Why wrongly? 

SHRI A.B.A. GHANI KHAN 
CHOUDH'_'RY : Certain action has 
already been taken. If something more 
is necessary, I will certainly do it. 

SHRI SA. TISH AGARWAL 
charge you with neglect of Rajasthan 
because during the time of Shri Kamala-
pati Tripathi, he promised a broad-gauge 
line from Delhi to Ahmedabad. What 
has happened to that assurance? It is 
yet to be fulfiJled. That is why I charge 
you with neglect of Rajasthan. 

SHRt A.B.A. GHANI KHAN 
CHOUDHURY: That is not rdevant to 
this question. 

Negotiation with Representatives of all 
India Loco-RuBoiBg Staft' Associatioo 

+ 
·'24. SHRI AJlT KUMAR SAHA : 

SHRI BAJU BAN RIYAN: 

Will the Minister of RAILWAYS be 
pleased to state : 

(a> whether negotiati on has been going 
on with representatives of All India Loco-
running Staff Association to find out 
solution to their lonl-standing problems; 

(b) if so, the demands of the workers; 

(c) the issues under discUlsiOli ; and 

(d) the progress made in meeting the 
demands? 

THE MINISTER OF RAILWAYS 
(SHRI A B.A. GHANI K.HAN CHOU-
DHURY) : (a) No, Sir. 

(b) to (d) Do Dot arise. 

SHRI AJIT KUMAR SAHA: In 
1973 there was an agreement with loco 
running staff and the Grievance Com-
mittee was formed. I do not know why 
the Minister stated Urjghlly or wfongly'P 
in relation to the appointment of a 
Committee. This Committee meets twice 

. a year and sc: I ties the issues aCloss the 
table. These facilities were adopted by 
a secret circular in 1980 "in view of the 
deteriorating relations in the railways". 
J want to know whether the Minister is 
going to revive the O;ievance Committee 
for the sc:ltlement of issues of the loco 
running !taff across the table. 

SHRI A. B. A. GHANI KHAN 
CHOUDHURY: It ifil true that a 
Grievance Committee was set up at the 
level of the Ministry as well as at each 
railway zone to look into the problems 
of Loco running staff. Regular meetings 
of this Committee were held till 1980. 
In spite of this restricted negotiating 
facility, the Association conlinued 00 an 
agitational approach during crucial 
periods and in sensitive areas. In April 
1981 all on a sudden they started a mas. 
casual leave movement. They also started 
indulging in intimidation, coercion and 
sabotage. Under these circumstances. it 
was decided to withdraw these oesotiatiog 
facilities Biven to them This is the 
position. The· leader of the Opposition 
bas seen me on this issue on a number of 
occasions. I have directed the Staff 
members to go into this question in 
detail with the Loco-Unions and also 
with thc rec08nised uDions for improve-
ment that is necessary in the matter of 
workin. bOUfl of the running staff. 
Here also I want to tell the House that 
OD 26th February. 1984 I had held a 
mectinl at Lucknow with all the General 
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Manalen and Members or the Board 
specially to discuss ways and means or 
improving thc sarety on the Indian 
Railways. One of the main points dis-
cussed there was the working hours of 
the loco. running staff' and its effect on 
the safety aspects of thc working The 
considered expert opinion of the Oeneral 
Managers was sought with a view to find 
out the necessary working hours of the 
running staff'. The General Managers 
were asked to go into this question in 
detail and discuss the same with the two 
recognised labour federations and suggest 
improvement necessary in the matter of 
working hours with a view to mitigating 
the hardship for the running staff, which 
could have a bearing on the safety of 
ru~ning. As 'soon as their considered 
opinion, in consultation with the recog-
nised labour unions is received, the 
question will be further gone into. In 
the mean time t bave also given instruc-
tions in regard to the suggestions that 
have come about in my discussions that 
transpi red wtth the Oppo~ition leader. I 
can assure the House that we will 
certainly look into this and will mitigate 
the difficulties which tbe loco-running 
staff have been suffering today. Because 
that has a safety bearing, we are very 
much conscious about this. But I only 
want to assure the House that we will 
definitely do something. 

SHR.I AJIT KUMAR SAHA I am 
satisfied, Sir. No more questions. 

SHRI c)ATISH AGARWAL: Loot 
to the constructive attitude of the Oppo-
sition They are satisfied. No more 
questions. 
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SHRI A. B. A. GHANI KHAN 
CHOUDHURY: Mr. Speaker, Sir, in a 
democratic set·up strikes, agitations arc 
all facts of life. One has to accept this. 
Tbere is no running away from this. Now 
as the Hon. Member has requested met 
I would request him even today to ask 
them to come over to the Rail Bhavan 
to discuss across the table with us so that 
we can find out a solution. 

IDefe.sing tbe Frequency of Kerala 
Express betWHD New o,lb( 

and Trivaadl'lllll 

*826. PROF.' p.J. KURIBN: Will 
the Minister of RAIL WAYS be pleased to 
state: 

(a) whether there is any proposal to 
increase the frequency of the Kerala 
Express running between New Delhi and 
Trivandrum ; 

(b) whether any request "to this effect " 
has been received ; and " 

(c) if so, the decision taken there-
on 1 . 

THE MINISTER OF STA TB IN 
THE MINISTRY OP RAILWAYS 
(SHRI C. K. JAFFBR SHARIBF) : <a) 




